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central ADMINigTRATIVE TRIBUNAL. JABALPUR BENCH. JABALPUR

0«AS Nog, 421, 447, 541. 557. 574.and 576 of 1997

Jabalpur* this the 6th day of January, 2003

N.N. Singh - vice Chairman .Hon ble Mr. r.k. Upadhyaya - Meirtber (Adralnlstr^tte)-

(1) 0«A» No. 421 of 1997

1» K.p.s. Bhadorla, s/o. shrl Gopal
Singh Bhadorla, aged about 54
years, occupatlon»servlce.
Presently posted as sub Divisional
Officer (Forest), Ralsen Territorial,
Ralsen.

2. R.C. Gupta, s/o. Shrl p.d. Gupta,
aged about 54 years. Occupation
Service, presently posted as sub
Divisional Officer (Forest), south
Seonl (production). District -
Seonl.

Applicants

(By Advocate - shrl Manoj Sharma)

VERSUS

1. union of India,
Through } Secretary,
Van & Environment Department,
New Delhi.

2. Union Public service commission.
Through t secretary, Dholpur House,
New Delhi.

3. State of Madhya Pradesh, Through j
Secretary, Van & Environment Department,
Vallabh Bhavan, Bhopal.

4. K.C. Nagar, Assistant
Conservator of Forest.

5. (Deleted)

6. K.A. Rlzvl, Assistant Conservator
of Forest.

7. indra Nath Singh, Assistant
Conservator of Forest.

8. Rameshwar Dayal Sharma,
Assistant Conservator of Forest.

9. Jagdlsh Chandra, Assistant
Conservator of Forest.

10. Shravan Kumar Chadhar, Asstt.
Conservator of Forest.

11. G.D. Dwlvedl, Assistant
Conservator of Forest.

□

Contd..,2/-
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12, Rakesh Kxunar Pathak, Assistant
Conservator of Forest.

Respondents No. 4 to 12 represented
through their secretary. Department
of Van & Environment, Vallabh
Bhavan, Bhopal. *** Respondents

<By Advocate - Shrl P. Shankran for respondents Nos. 1 & 2.
Hone for other respondents)

(2) O.A. NO. 447 of 1997

Shrl D.P. Sharma, s/o. shrl
Umashankar Sharma, aged about
54 years, sub-Dlvlslonal Officer,
(Production), Bagall Sub-Dlvlslon,
Dewas Production Division,
Dewas (M.P.). Applicant

(By Advocate * Shrl Manoj Sharma)

VERSUS

1. Union of India, throttf;^ t
Secretary, Van & Environment
Department, New E^lhl.

2. union Public Service Commission,
through : Secretary, Dholpur
House, New Delhi.

3. State of Madhya Pradesh,
Through : Secretary, Van &
Environment Department, Vallabh
Bhawan, Bhopal.

4. K.C. Nagar, Assistant Conservator
of Forest.

5. K.A. Rlzvl, Assistant Conservator
of Forest.

6. indra Nath Singh, Assistant
Conservator of Forest.

7. Rameshwar Dsyal Sharma,
Assistant Conservator of Forest,

8. Jagdlsh Chandra, Assistant
Conservator of Forest.

9. Shravan Kumar Chadhar,
Assistant Conservator of Forest.

10. G.D. Dwlvedl, Assistant
Conservator of Forest.

11. Rakesh Kumar Pathak, Assistant
Conservator of Forest.

Respondents No. 4 to 11 are represented
through their Secretary, Department of
Van & Environment, Vallabh Bhawan,
Bhopal. ••• R6S pondent3

(By AdVocate-shrl p.ShanMaran tor respondents 1& 2none tor other respondentsj. Contd.....3/-



Applicants

* 3 *

£s^Z,,2i2*.,,5ti__Ofl997

1. Amol Singh Chandel.
Aal*54^i Chandel.Age 54 years. Assistant
p°"®®^vator Of Forests.

Forests Office
Chhlndwara (MP), ^lice.

Solankl.
Devi Singh sSlankl.

of rores^®soii^^e^*®4 Conservator
Division. Uoni^M?®?"^ («odnotion)

(By Advocate - shri r.c. TiwariJ

!• Union of India.

LoahTS?»tl%"2;'D.X=».
*  Thron Service Coimnlsslon

S^v??« union l4lS'
House.

ZJ}® State of Hadhya Pradesh^rough SecretaryrpSlsf '
Department. VallJbh BhawL
Bhopal (MP3. «nawan.

'• conservator of

® ° Dwlvedl. AssistantConservator of Por^^sts Prtm
sanctuary. Distt Ralgak (wK®

A^lsta^r^ Pathak.

(By Advocate - Shri n SI, V "'
-e ̂;r%e^- f- ---ents Kos. i . g.

0«A. No. 557 of 1QQT

!• ^K. slng^i. s/o, Er. n k c-i». u

ftasad*"pajA SharadaAseistant CoS4rS!™rM°?;Sn^°®

Contd. 4/-

■J
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3, V.N. Pyasl, s/o, Shri Jagannath
Prasad Pyasl occupation-service
Assistant Conservator o£ Forest
presently posted as sub Divisional
officer (Territorial) Katnl Dlstt*
Jabalpur•

4. M.S. Thakxir, s/o. Thakur occupation-
service Assistant Conservator of
Forest presently posted as Sub
Divisional Officer (Forest) Deosar
Dlstt. sldhl. ••• Applicants

(By Advocate - junior to Shrl K.S. Wadhwa)

VERSUS

1. union of India.
Through t Secretary,
Van & Environment Department.
New Delhi.

2. union Public service Commission,
Through t Secretary, Dholpur House
New Delhi.

3. State of Madhya Pradesh,
Through : Secretary, Van &
Environment Department, Vallabh
Bhavan, Bhopal.

4. K.C. Nagar, Assistant Conservator
of Forest.

5. K.A. Rlzvl, Assistant Conservator
of Forest.

6. Indra Nath Singh, Assistant
Conservator of Forest.

7. Rameshwar Dayal Sharma,
Assistant Conservator of Forest.

8. Jagdlsh Chandra, Assistant
Conservator of Forest.

9. shravan Kumar Chadhar, Assistant
Conservator of Forest.

10. G.D. Dwlvedl, Assistant Conservator
of Forest.

11. Rakesh Kumar Pathak, Assistant
Conservator of Forest.

Respondents No. 4 to 11 represented
through their Secretary, Department
of Van & Environment, Vallabh Bhavan,
Bhopal. ... Respondents

(By Advocate - shrl P. Shankran for respondents Nos. 1 Se 2,
none for other respondents)

P

Contd. 5/- p
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NOo 574 q£ 1997

ib^t M Rastogl. aged
ServL^! St^°^L1e'l"afrTr'Conservator of Poreft m 'o"'Satpuda Bhawan. Bhop^ '^"agement,
(»y Advocate - shrf HaloJ Bhar««, "•

'* ?!le°Se«eJa?^'Vl!r°"l''
Department, n4w telw?

Dholpur House. New Delhi.

Th^onnS*?w°^ Pradesh.

r£rSiF-«--s.
*' Assistantconservator of Forest.

Chadhar.Assistant Conservator of Forest.

^'"'oofvator

7« Rakesh Kumar Pathak, Asstt.
Conservator of Forest.

of^Porfst'. Conservator

of'^FoSst?^^* Asstt. Conservator

of spores Asstt. Conservator

Porest.^^*"^^* Asstt. Conservator of

oi'^Forll?!' ^^'^^^rvator

Se^SecretLy^'nlD^®*.^^ through -Vallabh BhawaA.^hlpa?!"''
••♦ Responder

(By Advocate - shrl p
none t'or other^respSndenSr®"''® ^ ' ^•

Contd. 6/-



C6) 0>A> No« 576 Of 1997

0#P« Chatxirvedi, s/o, Shrl BP
Chaturvedl, Assistant Conservator
of Forest presently posted as Sub
Divisional Officer, Barman, ^r^T,l^oant
Distt, Narsinghpur (MP). .Appiica"S

(By Advocate - Junior to Shri K.S. Wadhwa)
VERSUS

lo union of India,
Through t Secretary, Van &
Environment Department,
New Delhi*

2, union public Service Commission,
Through t Secretary, iSiolpur
House, New Dglhi*

3, State of Madhya Pradesh,
Through j Secretary, Van &
Environment Department,
Vallabh Bhavan, Bhopal*

4* K.C* Nagar, Assistant Conservator
of Forest,

5, K,A. Rizvi, Assistant Conservator
of Forest.

6. Indra Nath Singh, Assistant
Conservator of Forest,

7. Rameshwar Dayal Sharma,
Assistant Conservator of Forest,

8. Jagdish Chandra, Assistant
Conservator of Forest,

9o Shravan Kumar Chadhar, Assistant
Conservator of Forest®

10, G.D* Dwivedi, Assistant Conservator
of Forest,

11, Rakesh Kumar Pathak,
Assistant Conservator of Forest,

Respondents No, 4 to 11 represented
through their Secretary, Department
of Van & Environment, Vallabh Bhavan,
Bhopal, (M,P,), ••• Respondents

(By Advocate - shri P, shankran for respondents Noe, 1 & 2,
none for other respondents)

Contd, 7/-
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Common Order

By R«K«UpadhvaYac Member (Admnv^J-

All these six applications are disposed of hy

this common order for sake of convenience as the issue

involved is same and the tacts are similars* The applicants

have claimed that all of them have netter service records

than the persons selected as per select list of 21o3,1997

tor promotion to the Indian Forest Sejrvice (tor short 'IPS')

on promotion basis trom the State i-oreset Service ofticers.

421 of 1997 applicants K.p.S.Bhadoria and

R»C*Qupta joined State Forest Service (for short *SFS*)

in 1965» In 0«A# 041 of 1997 applicants Amol Singh Chandel

and Gajendra Singh Solanki joined the SfS in 1964 and 1965

respectively:^ The applicant in OA 447/1997 Shri D.P.Sharma

also joined the SFS in 1965;, D.K.Singh. S.P.Pandey and

V.n.pyasl applicants in OA 557/1997 joined SFS in 1965

whereas M.s.Thakur another applicant in OA 557/1997 joined

the SFS in 1957.' Applicant Uraa Shankar Rastogl in OA 574/1997

claims Jiimself to be direct recruit in the SFS vd.th effect

trom 1.5;1978, 0,A.576/1997 has been filed by O.p.Chaturvedi

who states that he joined the SFS in 1965,1 / 7

2.1 All these applicants state that their service

records are better than the persons included in the

select list prepared by the selection committee met tor

promotion to the IPS on 21,3.1997. It is also claimed that

the entire panel deserves to be quashed for the tollov/ing
reasons amongst others - (a) the selection was tor 14

vacancies and as per the information of the applicants the

last - persons being Shri G.Djlwivedi and Shri RakeSi

Kumar Pathak did not come v;ithin the zone of consideratioi

as they were at serial numbers 43 and 44; (b) at the Ume

of argument,it was pointed out that the applicant Gajendra

Singh Solanki in OA 541/1997 has not been considered on

account of being over-aged vAiereas persons elder to him

have been included in the panel; and (c) a person included

Contd...8/-
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in the select llet - S.«.S.Toma. was award
.™ent as per order dated 4.10.a9.5.theretore. he s
not have oeen included in the panel.
3 , on nehali of the respondents, it has been stated
tLb bhere is no violation of an. rules and no interference
is called for by this Tribunal? m OA 541/1997, it has
neen stated on behalf of the respondent-UPSO that the
na.^ of applicant Oajendra Singh Solanhi was not
considered as the san« was not included in the list to
oe considered by the Selection Oommittee..
3.1 on behalf of respondent no.3 State of Madhya
Pradesh it has been stated that selection to the IFS

the SFS are made mainly on the basis of merit.
bv a committee set up in accordanceThe selection was done by a

aith Regulation 3 of Indian Forest Service (Appointment
oy promotion,RegulaUons.1966 (hereinafter referred to
as 'the PromoUon RegulaUons'). It is also stated
thai this Tribunal is not to interfere with the assessment
of annual confidenUal reports as assessed by the
selection Gommittee. It has also been stated that the
list of eligible candidates who tall within the zone of
considerauon according to Regulation 5(2) of the
promotion Regulations was duly forwarded to the
selection eommittee. One candidate whose name also
appeared in the select list of 1996 sUll remains in the
same position and situation in view of the pendency of
disciplinary proceedings against him. His name continued
in the list prcvisionallyii

3.2 At the time of hearing, it was stated on behalf
of the respondents that the cases of all applicants
ewcept Shri Gajendra Singh Solanki were duly considered
cy the selection Committee. The respondent no.3 State of
„.Pi.; in their reply have clarified that private-respondents
G.D.Owivedi and RaHesh Kumar PathaK were within the zone
of consideration as their names appeared at serial

contcle • •9/*"




